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Sbrl Y. B. Chawan: I have already 
told the hon. House that certain steps 
are taken and further steps will have 
to be taken because I cannot say 
whether these !bings have reached or 
will ever reach a completely satisfac-
tory stage. It has Ia be a continuous 
process. As far as the air violations 
in certain particular important sec-
lars are concerned. steps have been 
taken. 
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Sbrl Y. B. Chawan: Yes; we have 
information about certain radar In-
.tallations in those areas and at the 
same time about certain illlProvement 
ill the air-field complexes. There is 
a cerlain improvement in the air 
force. 
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~  Y. B. Chawan: That 1S exactly 
wnat I was tryinll to say. We have 
taken steps to prevent this. 

t~ l ~l l l' ~ 

11ft tm ~  fit; flI' ~ ,,");f t l!llR 
lilt, ~ ' l't  ~ 'I>'T ~ 

it~ ~ ~ ~' i ~ 

~l '!'t. i ~ ~ lIfT, 
'!lIT ~ <ftif ~  it ~  fit;fII' IIiT '~ 

l ~t~' l ~' ' ~ 

it~~ l i ''l ' i ~~~~~ 

lfT iI(f ? 

t~~  'Ill 1 
IIlr ~ ... 'I1'WlI': 'tilT mlliT, 

iF! ~ t fit; "'" "!t'ITt Jmf it ",,'if iii; 
1m ~ iii; !IfRfI1f ~ ~ it 
~~ ~ii t it' l  

~ 'iff;r iii; ~  it '3'if IIiT lI'mR 
fifi"lfT tJ7([ ? 
Shri Y. B. Chavan: At least. as far 
as this .particular field is concerned. 
no such activity was noticed. 
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Cal whether the reaction or opinion 

of tho United States Govllr.llaell' on 
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the use of U.S. arms by Pakistani 
troop. in Kutch has been received; 

IUId 

(b) if so, the gist thereof? 

The Minister 01 Exteraal AtraIn 
(SMI Swaraa SlDch): (a) and (b). 
We were Informed that the U.S. Gov-
ernment had taken up the matter with 
the Government at Pakistan and that 
this had  had the desired effect. 

SMI Bart VlsIuaa Kamath: Have the 
Government told the U.S. Govern· 
ment firmly, though gently, that 
the U.S. Government's silence 
on this question of perfidiou; 
misuse of American arms by 
Pakistan against India is tantamount 
to American connivance at Pakistanis 
crime and, therefore, is likely to be 
regaroed by Indians as an unfriendlY 
act towards India and, if so, what was 
their reaction to this? 

Shrl Swaran Sln&"h: No, Sir, w. did 
not put it in that form. We did point 
out to the use of American equipment 
by the Pakistani forces and we were 
assUred that this matter would be 
taken up by the U.S. Government with 
the Pakistan authorities. 

SMI HarI VIsIuaa Kamath: The 
Minister earlier said that it had the de-
sired effect. II Ihe House 10 under .• t.lnd 
that the 'desired elfeel' has been the 
misuse of American arms apin by 
Pakistan against India in Kashmir? 

Shrl S".ran SlDp: The House 
should not understand that at all. 

SMI Bart VIshnIl Kamath: What 
does he mean? 

Mr. Speaker: Onier, order. The 
Member wanls to know whether, In 
Kashmir also, the arms supplied by 
America have been Uled by Pakistan. 
This is the queatlon. 

SMI S"&raIl S ..... : On that issue 
I wouJcl luggest that the Defence 
Minilter may, at a later time, be able 
to live more information because 1hr. 
type of equipment that haa been cap-
tured there is under examination by 
the Defe_ auUaoriUel. 

Sbrt Harl V1s1uw Kamath: A point 
at onier, SIr. I could not bear the 
answer completely. Did be ~ the 
back to the Defence Minister. 

Mr. Speaker: He says that the arms 
that have been captured are belDg 
examined and the result win be 
known later. 

SMI Hart VIsIuaIl Kamath: The 
papers are ful\ of thall 

Mr. Speaker: Well, this is the ans-
wer. 

Sbri Tantia. 
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SMI Hem Banaa: Haa the attention 
of Government been drawn to a 
statement made by President Ayub 
Khan to the effect tbat they bave the 
anns and ammunitions and it I. for 
them to decide as to against whom 
these should be used and, If so, may 
I know wbether Government have 
brougbt this to tbe notice at U.S.A. 
and it they have broullhl thl. to tbe 
noUce of U.S.A., have the L'.ll A. 
lodged at loa.t a paper prote.t alainsl 
Pakistan? 

Sbrl Swann SIaIIa: I have seen 
the Press report of Pre.ldent A)'ub'. 
statement. He did lay lomethinl to 
thil effect. (l",etTUpeiou). We ,",ve 
been takinl tbe view from the very 
beginning that Ibis type 01 asaursnce 
Is not easy of Implementation. but I 
am nOI aware if U.S. Governmenl 
hIIve made any prolat to Pre.id.on. 
Ayub. 

Mr. SteUer: Precilely the ques-
tion waa whetber we had broU8ht 
tbis statement of PreaJdent Ayuh 
Khan to the nolice of Amanr. .... 
IIUthcIrUloHI. 
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Shrl Swaran Slnrh: That was n 

public statement. We have not made 
any formal ... (lnteTMJptiom). 

Mr. Speaker: Order. order. 

Shrl Swaran Slnrh: We have not 
made any formal protest. 

slid Hem Baraa: Do you make 
any difference whether he makes a 
statement like that in public or other-
wise? He made that statement In a 
reception liven to the American Am· 
bassador at Karachi. Do not forget 
that It wa. an official reception and 
President Ayub Khan made the state-
ment there; that has the weight of an 
official staten.ent. It It a shame on 
your part .  .  . (lnten-uptia.IS). 

Mr. Speaker: Order. order. 

Shrl Hem Barua: I do nol under-
Itand this. He wanls to throw dus-
into our eyes. I hope you will not 
aUow him to throw dust Into our eyes 
by taking shelter under all sort. of 
pleas. 

Mr. Speaker: Mr. Hem Barua musl 
realise that he knows it much better 
than anybody-at least myself. I can 
only ask him to answer the question 
ond it i. for the House to do the rest. 
It my eyes are also blurred by that. 
then I will certainly interfere. 

Shrl H. N. MukerJee: From the 
Minister's I'eply it is clear-if "ny· 
thing can be clear from what he 
says-that the United States Govern-
ment did this dirty trick on UI 
throuCh Pakistan in Kutch and after 
the dama.e waB done, Is trylnB to fob 
Us oft with some Idea of having 
spoken til Pakistan. May I know 
why this' kind of thins is permitted? 
We lowllrht such things as our ob-
jections oririnally stated rather tim-
idly by Our Prime Minister about 
atrocious activities in Vietnam ond 
elsewhere. We soft-pedal our crill-
clsms of American atrocities In the 
hope or lettlna American lene o lt~' 

which finds shape In this kind of IS-

sistance to those hostile to us. May 
I know why this kind of policy should 
continue? 

SlIrl SWaraD Slnrll: There are so 
many things mentioned in the ques-
tion that it is not easy for me to reply 
to all that has been said .  .  . 

Mr, Speaker: He mlcht answe,' at 
least one of them. 

Shr1 SwanD Slnrh: I have al .. ad)' 
said that we have protested to the 
United States Government about the 
use of American arms by the Pakb 
tan authorities against India ~nd 

there is no question of adoptinl any 
other attitude elsewhere and there is 
no question of timidity at all in this 
respect. 

,," QImI' ~ : m'f ~ it ~ 
!I')tq; ~ ~ '11'11: ~ ~ ~ ~  , 

{;1!1["( 'Ii': m ~ I a-«:t; {''liT!: 1Ff-t ~ 
~ .rt i ~ '"" ~' l '  IFf 

~ {'rom; !I'll"" 1F1"IT ~ if fq;>: 
'1'1'-11' ~ 1fIIT ~h t ? 

Mr. Speaker: It is hypotheticul. 

Sbrl Vldya Charan Shukla: May 
know whether Government have 

bothered to find out the na ~ o! 
the desired effect that the American 
protestatiOns or action had on Pakis-
ton about the use of American arms 
against India by the Pakistan Army! 
May I also know the details of the 
desired effect. if Government have 
any knowledge about the desired 
etlec!? 

... siiri s;.n;si;;Ji;-ihm7r"-t;';; 
things In this connection that I can 
mention. One is that the United 
States Government had onyeye~ to 
us that they had taken it up with the 
Pakistan Government and as a I'esult 
of that they got further as.urance, 
from them that they will not be used. 
The second thinl Is that it is the 
United States Government', .... eu-
ment that It wu their preaure which 
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had some part to play in the stopplnl: 
of the aggressive activities on lhat 
side by Pakistan. 

Shrl R. S. Pandey: Is it a fact (bllt 
the United States o e n e ~ ha,'c 
sent a high-powered military mission 
to Pakistan to verify the misuse of 
the arms given to them against India? 

Sbrl Swaran Siagh: The United 
States military observers are there B 11 
thR time in Pakistan; I am not aware 
of any special high-powered military 
mission having been sent by the 
Uniled Stote. Government to P.kls-
Ian. 

Shrl S. C. Samaata: May I know 
the percentage of the U.S. arms ond 
other arms that have been captured 
in the Kutch area and whether a re-
port about this has been sent to 
America? 

Shrl Swaru SlII&'h: The most ob-
vious use of American arms in the 
Kutch area was the use of p.lon 
tanks; and there was SOme other 
equipment also. There were IWO 

protest. lodged with the United 
State. Government about the u.. of 
American arms allain.t IndIa In the 
Kutch area. 

Sbrl P. C. Boreoah: May I know 
whether this American ailence over 
the use of U.S. arms by Pakistan In 
Kutch has been considered by Gov-
ernmellt as an unfriendly acl, as ob-
served by our Minister of Parliamen-
tary Aftalra, and if 80, whether thl. 
has been brought to the notice of the 
U.S. Government? 

Sbrl Sw_ SlII&'b: I have already 
mentioned that we took it up with 
the U.S. Government and they did 
take this up with the Pakistan Gov-
ernment. 
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Sbrl Swarall SlII&'b: That I. a ""pa-
rate u~stion for which I will require 
notice. 

1ft ". 'If. frM : IIfIIT ~  

~~'  ... ~t ... 
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Slulmatl Savllrl NIPIII: In view 
of the a •• urance given by the Pakis-
tan Government to the U.S. Govern-
ment and the assurance given by the 
U.S. Government to UB that U.S. arm. 
will not be used against us, if U.S. 
arms are still being used by Pakis-
tan against us, what particular action 
is Government proposlnc to take to 
atop this nonsense? 

Mr. Speaker: In supplemelllar;e. 
unnecessary adjectives or inalnuahons 
should not be used. 

Shrlmatl Savltrl N1ram: I wanl to 
know what action Government is 
proposing to take. 

Mr. Speaker: That could be asked 
in a simple, straightforward manner. 
At least the lady Members should 
avoid the use of such words. 

Shrl SWaraa Slqh: I have alreRdy 
mentioned the action that was taken 
in two specific cases. 

Shrl S. M. IlaDerjee: In reply to a 
previous question, the han. Minister 
stated that to our protest they replied 
that they had issued instructions and 
would aee that American arma were 
not used by Pakistan alainst us, and 
that it was partly due to their pres-
sure and influence on Pakiatan thaI 
they had this a.reement. I would 
like to know whether It Is Implied 
that Pakistan always starts agllres-
sian because of their encourage-
ment. 

Shri S_raa Slnrh: No, I do not 
connect" it. 

Mr. Speaker: Shri Vishwa Nath 
Pandey. Shri Mathur. 

Shri Nath Pal: May I point out that 
it is the invariable practice in this 
HoUIII. that when questions are ad-
mitted for answers you do exercise 
the pr1vlleae to call other Member. 
alro than those whose namel appear 

in the list? If we were to restrict 
ourselves only to those Membe .... 
whose names are in the list, we would 
be convertinl the question into ano-
ther call attention notice. I would 
like to know how you want to guide 
us in thia matter. 

Mr. Speaker: I do call other Mem-
ber. aloo. But when So much time has 
already been taken and the question 
has been exhaustively dealt with, 
there Is no need to call other Mr.m. 
bers. But whenever I feel it neoes-
sary, I certainly cali them. 

Shrl Barish Chandra Mathur: May 
I know what Is our Government's 
assessment of the attitude and reac-
tion of the U.S. Government, whe-
ther they accept that Pakistan hos 
committed one of the greatest i!1ter-
national frauds so far political and 
military pacts are concerned, having 
taken arm. and ammunition for use 
against communist countries, ani now, 
being in collusion with communist 
countries, using these against usi 
What is Government's ass s~ ent  

Doe. the Government of U.S.I\. ren_ 
liSe tbat one of the biggest inf.prnn-
tiona I frauds has been committed on 
them? Are they In a positioo tu have 
any control over the arms which thpy 
haVe already supplied to Pakistnl1? 

Shrl SWIU"all Slqh: I agree Y·ilh 
the hon. Member when he say.1 tha~ 
here were arms secured under cer-
tain pacts  for a certain purposp, and 
the use of theSe against India Is cer-
tainly a very clear violation of  or 
departure from, whatever wa. thall· 
undertaking. We are quite cleor in 
our own assessment. As to whether 
the U.S. Government is equally l~a  

or not. We should leave it to thr.m to 
decide for themselves. 

Shri Harbh ChaDdra Mathur: Thbt 
was not my· question. Of t'ourse, we 
are quite clear that it i. toe biggest 
political fraud; I am glad that the 
Minister sayS it. I am only asking 
him whether he has made any assess-
ment-of course, he cannot say what 
reaction the U.S. Government should 
have; I do no' say that; 1t Is dellDltely 
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for the U.S. Government to have ill 
OWn decisions and its own reactions-
I am only asking Wlhether you have 
been able ... 

Mr. Speaker: He should ask ,me. 

Shri BarIsh CbaDdra Mathur: 1 am 
only asking through you whether the 
hon. Minister has been able to asses., 
that Is, what is his assessment of 
U.S.A.'. attitude and reaction, whe-
tner they realise and recognise that 
this is one of the biggest  political 
frauds committed on them. If they 
reaUse and understand it, the further 
question is only intended to stop Pak-
istan from using the arms against us. 
That question is whether the U.S. 
has any control now over the arms 
which they nave supplied to Pakis-
tan. What do we expect them to do? 
What is their control mechanism 
through whit'h we expect the U.S.A. 
to control the use of arms already 
lupplied to see tha I they are not used 
against us? I want a clear picture. 

Slid Swara. SlIlgh: I can under-
stand the desire, but in a matter of 
this nature, no oLher Government 
would clearly share their own asses.-
ment with us, but there are signa that 
the U.S. Government are Increasingly 
becoming aware of the Pakistani acti-
vities in vaTious spheres and also 
their new-found friendship with 
many CQuRtries, but they have not 
made any public statement on tbat at 
all. So far as We are concerned. we 
are quite clear, but sometimes a mlit_ 
ter which i. quite clear to us may not 
be equally clear to other governmenll. 

SUI Ka...... SiIlgll:' May I know 
whether there is any truth in the 
story that at the time of Kutc1l hos-
tilities U.S.A. warned Us that, Ameri-
can arms or no American anna, we 
must under no circumstances intrude, 
tor retaliatory action into PakiRlani 
territory? 

Sbrl 8,.. .... 71 81qh: There wal no 
such warning. 

Shri NatJa Pat: On a previous OC<'8-
sion when this matter of brinlin, to 
the U.S. Government the reaction of 
th.. """"try was menttoa.. Ja tIM 

House, the Prime Minister volunteer-
ed to make this statement. I" re:>'y 
to my question the Prime Minist"r said 
that they had drawn the att~ntion or 
the U.S. Government to the fact of use 
of American arm. by Pakistan against 
this country, they were awaiting the 
American Government's reaction to 
this fact, that after that they would 
convey our real feeling about the use 
of American arm. alalnt this coun-
try's security. May I know how this 
assurance given by the Prime Minis-
ter on this very vital matter has been 
Implemented by this Government? 

Shri Swara. Slap: I have already 
ventured to point out that we took 
it up with the U.S. Government with 
the result that I have already men_ 
tioned. 

Slui Naill Pal: My question w .. 
couched in the simpleat potIsible 
lan,uqe. There can be no scope for 
misunderstanding. 1 know they ha ve 
drawn the attention of Ibe U.S. Gov-
ernment to the fact of the abuse of 
arMS given by thrm to fllb! cum'TlU· 
niam, but then the Prime Mlniste; 
assured us thMt atter they :,lid 1101 
the reseton of the US Gove .. I11ILCnl. 
they would convey to the U.S. Guv-
ernment how .tron,ly we feel that 
this is an unfriendly act by a fl'ip.'ldly 
country. 

Shri S,..aran Singh: After Uti. ~ 

have alaln taken it up with the 
U.S. Government, and we have c"n .. 
veyed the strong feelings of thi! 
House and the country on thl. mat-
ter. 

ShrI Bllapat ilia AIId: What Is 
their reply? 

Shri S,..araa SlagII: Their reply 
is wnal I have slated. They ... y that 
they themselves have laken It up 
with the Pakistan Government, with 
the result that I have already me,,-
tioned. 

SIu1 Hath Pal: On a point of order. 
An .... uranre was given. The qu ..... 
tio.... can be looked IIlto, J had asked 
for an auurance from the Prime 
MInister .... t th.. feelillr would be 
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conveyed at the highest level. 8t ilis 
level, and his assurance was that he 
would be personaliy conveyin, it. 
That question Is bell\i evaded. I 
want a categorical answer. 

ShrImatl Renu Chaknvartly: So 
far there is nothin,. That is clear. 

Sbrl Natb Pal: The assurance was 
given categorically by the Prime 
MinIster ttlat he' would take up the 
matter. I want to know whether the 
usual channel of the External Affairs 
Ministry was u..ed, 01" whether hc, os 
Prime Minister of this country, con-
veyed to the U.S. Government what 
we feel. 

The Prime Minister aDd Minlater of 
Atomic EnerlJ (Sui :Lal Babadur 
Shastri): I am not aware of the assu-
rance. I would like to consult the r,,-
cords. I do not Ullnk·I said that I 
would take It up with the President 
or at the highest level, but I would 
be prepared to consult the proceed-
Ings. 

Shrl K. D. Malavlya: Is the Gov-
ernment aware of a velw held 'by a 
section of our people that whenever 
It is a question of Pakistani II&gres-
sion or inj uatlce, our American 
friend. 'promise to consider the mat-
ter, but whenever It Is a question of 
some stronl action taken by India to 
vindicate Its honour and is cOflli-
dered not so unfair "by the American 
friend., they jUlt force us to take 
some action as In Karli1? Is the Gov-
ernment aware tnat such thinls lire 
having their own bad reaction on the 
people of the country? 

Sbrl Sw8ftll SlaP: Kar,l1 has 
been mentioned. I would 1Ike to men-
tion that the United States had noth-
ina to do with this. There was a re· 
port of the United Nations and not of 
the United States. . We should be fac-
tualiy clear. (Interruptions). 

lUI lin. 

Mr. Speaker: In this way ~ , .. r.-
I\ot proceed' during the Question 
Hour. I h... repeatedly l't!quested 
thl.. I do admit that 80metlmes !.he 
anlwers are not precise, are not clear 
or are not direct. My dlMculty II that 

( cannot get answers in a direct mar,-
n"r because questions also have in-
ferences, arguments and many insinu. 
ations and conclusions,' and many 
other things. That is my difflculty. 
If the supplementary is di ~ t  oer-
tainly I would compel the Govern· 
ment to live a direct answer. Some-
times I fall to understand, myself, the 
question. How can I compel ~n I,ns-
wer from the Minister? 

Sbrl Bbapat Jba Aud: For the 
last Mleen minutes the supplemeh-
tary questions are asked for a clear 
answer 'from the Governml!nt: whitt 
happened to the protests lodged by 
our Government about the ilit~ y 

aid liven to Pakistan? .. (Inter-
ruptions). I am saying that no 
straight answer has come. 

Mr. Speaker: The answe: to ,hal 
has come. Next question. 

Sbri Hem Barua; Question No.4. 

Mr. Speaker: What is the pleasure 
of the House? We started at 11.20 
and should we take sixty inutes~ 

Or should we stop at 12.00? 

Sbri Rarlsb ChaDdra Math.r: 
Whatever practice we adopt should be 
uniformly followed. Alway. there 
may be· a 108S of five or ten minules 
every day. If we go beyond a.oo to-
day, we will haVe to go upto 12.05 or 
12.10 on other da:!s. So, the practice 
should be uniform. 

SbrI Sbree Nan),a. oaa: My point 
of order is ... 

Mr. Speaker: I am asking ab<lut 
the e"tenlion of question hour nuw. 
Waat is the pleasure of the I1ouse! 

SbrI Sbree Nan),,, Du: Question 
Hour .hould continue. .  . <Interrup-
tiOM.) 

Mr. S .... ker: Order, order. ::'f 
course today we took about twenty 
minutes. It will not be usu.JUy d")r,t" 
In this manner on the other dpys. 
Therefore. I think that we .top "Nif:1 
questions DOW anel proceed with the 
oU-er buslneu. 




